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QLFICIE _(_J_F ]1;{_E,_flRIN_Q_IPAL_DISJfRIC'If SESSIONS JUDGE; NEW DELHI
DISTRICT; PATIALA HOUSE COURTS; NEW DELHI

ORDER

In super-session of earlier order No. 11698-11 737H\dmn./Pr.l1&5]/NDD/l-‘lICI/2024 dated
05.1 1.2024, the following officials are hereby designated as Nodal Oilicer and Link Nodal Officer

for R'|'l Cell of l\'ow Delhi District, Patiala House (lnurts, New Delhi, with immediate e,l'fect:‘

Si. Name Plresent place of Posting Designated as
N0.
t Sh. Vijay Kumar S.]AlBranch lncharge, Nodal Officer

R'|'| (It'll
2 V15. Slteeltt \/ladhusudanttrt .‘iJ./\/linttith |!1Ci‘li1Ft1l‘, I ink Nodal ()llit't'r

Adtnintstratittn Branrh

(ANJU BAJAJ CHANDNA)
Pr. District & Sessior1sJudge(NDD)
Patiala House Courts, New Delhi

Nu Lil. °7- ‘ ,0/}\(3n%rI‘Nl)D!l'lI(I/2025 Dated: 0 3 l 09 {'2/U7/5’.
Cgt1y_f.onv,a_rded for informationlnecessary action tr»:-
t. The Worthy Registrar General, |ton'ble High Court ul Dr-lhi, New Delhi.
2. l'ht- l.d. Principal District 8: Sessions Judge (Hqs). ’lis liuzart Courts, Delhi.
ll.'|'he1.d Principal Distrirt 8: Sessions Jut.lge(s), 1-last, North. South, West, Shuhdara, North li.i>t.North West, South-

I-Latst. South-West, Rouse Avenue, [)elhi.
4. |‘hr- First Appellate Authority 8| Link Appellate Authority (IIH), NDD, P1lC_ ND.
5. ‘lite 'l'ramsparency flflirer (RTI), NDIJ, PHC, NI]. ,
it The Secretary. Administrative Relurms Department, Gnvt. of N(J1'oE Delhi. 7 Level, (I-Wing, Delhi 5et'ret.1riut. Ll’.

it atatt‘. Netv Delhi.
’/.'1‘h:~ limnth int harge. Computer lirutttlz. Patiala lluuse (lourt. New Delhi to upload the same on ulfirtul wehaite.
ii. '1'ht-1\.U.[J]fDl)()lliranr:h Int-hargets). New Delhi Distrirt. Patiala llouse Court, New Delhi.

‘L-r'.tunt (lfitne of Lhr. finders ned.!1.| e e ~ - ig
\LLtJ#e‘fiii-2‘ Committee (Hindi & English), 'I'ts Harari Courts. Delhi.
ll,'l'ite Branth tncharge, Carelaking Branch, New Delhi Distrirt. Patiala House Court, New Delhi with direction to

display the same on the Notice Board.
l2. The dealing offirial, RM Branch, New Delhi l)istriri, Patiula [louse (Iuurt, New Delhi to upload the same on

|.AYl- R5 portal.

Pr. District & Sessions judge (NDD)
Patiala House Courts, New DE|i'1I


